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vears, belonging to Bﬁhqfuﬂﬁmﬁ%@”h@
service and preseqtly working as ﬁ‘(ﬁ’&fffflﬁ"\"}f“ T ——

giva herein below the details of the assets {(immovable, movable, bank balance, ete.) of

myself, my spouse and dependants®;

\QO‘V A, Datalls of movable agsets
/ {Assets In jolnt name Indlcating the extent of joint cwaarship will alse have to be
q)/\q.(b given}
\,9\ Nl Kuwas
! 5F. Deteription Selr Spouze Dopendant-1 | Dependant-2 | Dependant-3

No., Name{S} Noama Name Ftc, Nome

{h | Cash (ool | pocole

(i} | Depaosits In
Banks, Flnancial 20020 | | eot)e.
Institutions And —
Non-Banking S *
Financial
Companies

() | Bonds,
Debenturas and — — —
Shares in - N
comipanies

Lre ! _

{iv} | Other financial |, - o1 Bra
Institutions, B Ty i B ’ﬂ’/" qﬁﬁ'
NSS, Postal 2 2480 Pﬂy — LA =
Savings, LIC F
Policies, atc

(v} | Motar Vehicles -
{uetalls of ‘;’fmg.na - P — e
make, atc.) Fz-5

md’q'c'u-q‘y‘g.a.-

(v} | Jewellery (glve i 3
details of e g ﬁAM S - |
weight and Sebeex=toog, — I
vaiug)

{vit} | Other assets, 7/
such as values /‘ c_‘_:;@:,,-— T — r—— -—
of clalms / A
interests i

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange tn respect of listed companies and as per books In the case of non Msted
companies shauld be given.
* Dependant here means 3 person substantially dependeat on the income of the
emplioyee,
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B.

Detalls of Immovgd

5500

[Nole: Properties in joint pwnership indicating the gxtent of joint ownership will
also have to be Indicated]

Se.
Ha,

Description

| Spousa
| Hamef(S)

"Dependant-1
Hame

Bepandant-2
Name

Dependant-3
Eic. Namo

(i}

Agricuitural Land

- Location{s) :
- Survey numier{s)

- Extent (Total
measuremaent)

G
M
-Current market valual &= J('f‘

2 Aex 2k,

{1}

Non-Aaricultural Land
- Lacation(s}

- Survey number(s)

- Extent (Total )
measurgmant) i
-Current market value |

(ili)

Bulldings (Cemmercial
and restdential) i
Location(s)

- Survey /door
number(s}

- Extent (Total
measurament)

- Current smarket
value

()

Houges / Apartments,
ete.

« Location{s)

- Survay /door
number(s)

» Extent {Total %

measurement)
- Current market
value

(v)

Others (such as
interesk in property)

|| Pt

(2)

1 give herein below the details of my hashiillies / overdues 0 public financial
Institutlons and govaernment dues:-
[MNote : Pizase glve separate detalls for gach item)

Sr.
Na,

Degcription

Name & addross of Bank /
financlat Institutions{s} f
Pepartment ()

Amgunt outstanding as

.
ON cohaneirmarssersrnlin

{a)

{1} Loans from Banks

SEXT , RVM , Paline

R i lo=co

(i1} Loans from Enanclal
institutions

L

—

(iil} Governmenl: Dues:

{a) dues to departments
dealing with governmeant
accommadation

(o) dues to departments
deaiing with supply of
water

{c) dues to departments
dealing with supply of
clectricity

whm%ﬂm [ CFA\




(d) ttues 1o departments -_—

deallng with telephanes B

() dues to departments .

dealing with government o

transport {including

] aircraft and helivoptars) -
(Fy Other cdues, If any e —_—

(B} | () Incomea Tax including e 7 3}22,:(7, /,;

surcharge [Also indicate
the assessment yesar uplo ,{}7@ " - -
which Incomeé Tax Retutn [ 7T B022- )
flled. Glve also Permanent ~

Account Number {PAN)] 'bL“ FPs19 g2
(il Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed. ]

{lii) Sales Tax {Only in
¢ase of proprietary —_— —
business|
(iv) Froperty Tax — . —

G, Personal Datail

e .

GPF/EPFARAN- Mo, P—I—S\‘BLQ"" |RoOO -J
Gender - E (M

Class/Group - B (AJB/C)
‘d b : )
Fedre |B:§wm( Lo_q.p}(ﬂadrlro_ﬁr&ﬁemuﬁlny Seadb gQ'ISV'lC‘LI-

d
(Full Rame e.g. B.A.S.-Bihar Administrative Service,
B.%.5.- Blhar Secretarlat Service e1c¢,)

Home Districe i- l QRNHL ]

I heraby declare that the above details are true to the best of my
knowledga and belief,

SIGEEOTE sasussunss s siesinnes ia s b s s
Mame of Employee: SATY AN RAYAN. LrHGH
Place:....P..Qr.‘x\q.... Designation:.. %(SJ(@“JE' —

pate: 2302022, Department: -.Bf—lf\qif'—-% ................ ”"&f_{

Note: Please sign each page of the declaration. Asset deciaratlon form
must be in A4 size white paper with computer typed (single side)
in preseribed format,

SC{@Q r\mm%a,f\q g.h,gj,\




